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The families affected by the clearance opera
tion were brought back in tbese slum reho
usina flats/tenements. Cbunk 7~of OAG 
pbase .. ) was cJeared during J 976-77 and 
480 flats were constructed in addition to 
development of 10 commercial flats abut
ting on main Asaf Ali Road. The affected 
families had been brougbt back in these 
flats at Turkman Gate. 

Some time in 1982, mbjor portion of 
of chunks 4 and 5 of DAO phase-) was got 
cleared and the families resettled in slum 
rehousing flats constructed in different parts 
of the U. T. De1hi. In J 9~ 2, a ~cheme of 
construction of 2'2 slum rehcu,ing flats 
was prepared but it was not implemented. 
At present the areR thus got vacated and 
measuring about 2.3 acres is lying vacant. 
Design/proposal to provide rehabilitation 
flats at this !lite is being finalised with the 
Consultancy Advice from School of Planning 
and Alchitecture, New Delhi. In 1981. 
some portion of the Sector-II of DAG 
phAse-II watJ al~o got cleMed and families 
were rehoused in Slum (t1housing flats at 
KaJkaji. Mctdipur elc. The area has been 
reoccupied unautboris~dly. 

(c) With tbe termination of the 6th 
Five YC!u Plan, as a matter of polky the 
Slum C:e,uunce Scheme has been di:;conti
nued and now the emphasis is on improve
ment of slums. 

[EngIi8h] 

f'inancial assistance from Japan 
for development of Buddist 

places 

1751. SHRI SRIBALLAV 
PAN1GRAHI: 

SHR] VILAS MUTTEMWAR : 
SHRIMATI MANORMA 

SINGH: 
SHRI SARFAR~Z AHMAD: 

Wilf the Minister of CIVIL AVIATION 
AND TOUR)SM be pleaqed to state: 

(a) whether financial assi itanee IS likely 
to be received from Japan for development 
of Budbist tourist centres in India; 

(b) jf 9.0, the qUlotum of the amount 
and the places where it is Ukely to be spoot; 

(c) whether the Buddhist tourist centres 
of Orjs~a are also included in tbe scbeme; 
and 

(d) if not, the reasons tbereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVJATION AND 
TOURISM (Sf-JRJ SHIV .:AJ V. PATJL): 
(a) and (b). The Governmt'nt of Japan 
hdS offt:.red an assistance (If around Rs. 95 
crores for the development of traditionally 
rural and b.lckward areas by providing 
certain ba')ic facilities for the me of Budhist 
pilgrim and tourht traffic. 

,c) No, Sir 

I d) The rurrent propollal only envisages 
places of Ruddhi~t inteH·~t directly aS~l)ciat ... 
ed with the life of Lord Budha. 

Amount allocated to Kerala 
for tourism 

t 7S 2. PROF. PJ. 1<,' RIEN: Will 
th.: Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) the total allocation made to Kerala 
for I 9 ~ 8-8 9 for the development of tourism 
in the central "icctor; and 

(h) the details of the plao to be 
implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIV.lL AVIATION AND 
TOURISM (SHRJ SH}VRAJ V. PATJL): 
(A) and (b). 1 he Central Ministry of Tourism 
does not altocate funds Slate·wise but 
scheme-wise. The Ministry provides finan
cial aio1!>istlj oee to Slate for creation of 
tourism ihfrsftructure on tht basis of s'pcci ... 
tic proposal~ re'..'cived froOl the State Govern
ments. Tbe quantum of funds to be releas .. 
l"d tn Kerala 10 f 988-89 will depend On 

the merits and inter· se priorities ot proposals 
received from tbe Government of- KeraJa 
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for Central ftnancial assistaDce. The follow
in. projects have already been sanctioned 
duriD. 1988 .. 89 IDd are at various stales 
of implementa tion : 

s. ND. Nom, 01 the project 
(RI. I,. lakhJ) 

Amount 
sanctlo,._,d 

I. 

2. 

Beach Resort at 
Varkala 

Wayside amenities at 
five plares 

Dislocation of railway services 
00 S.E. Railway 

95.00 

58.00 

1153 : SHRI NARAYAN CHOt'BEY : 
Wilt the Minister of RAILWAYS be pleased 
to state: 

(a) the number of cases of dislocation 
(.)f railway service on the South .. Eac;tern 
Railway from 1 May. 1988 to 10 July, 
1988 Division-wise; 

(b) tbe number of such dislocations 
due to derailment, Divjsion .. wj~e: ' 

(c) tbe reasons for dislocation parti
cularly derailments; and 

(d) whether the derailments were due 
tt) Improper maintenance of tracks? 

THE MIN1STER OF STATE OF l'HE 
MINISTR Y Of RAILWA YS' (SHRI 
MADHAVRAO SCINDJA) : <a> 

Division No. of cases 
--

Kharagpur 10 
Adra 6 

Chakradhar"ur 6 

Bilaspur S 
. NalPur 1 

Kburda lload 2 

W.ltair 3 

Total 33 • 

(b) Division No. of 
cases 

Adra 1 

Kharagpur 2 
Chakradbarpur '1 

Bilaspur 4 

Nagpur 1 

Kburda Road 1 

Waltair 3 

Total 13 
---------_. __ ._---_._-_ 
(c) and (d). Cause-wise break-up of 

the 13 derailments is as under': 

CaUlt 

(i) Track failure 

(H) Track failure combined 
witb bad .enginemanship 

(iii) Track failure combined 
with wagen defect 

(iv) Breakage of coach 
wbeel tyre 

(v) Defect in wagon 

fvi) Breakage of loco wheel 
tyre 

(vii) Excessive speed by 
driver 

(viii) Under- invest;gation 

No. 0/ 
CQse$ 

2 

1 

1 

1 

1 

Closure of Fact(;rles at Dalmia Nagar. 
Bibar 

,." 4. PROF. CHANDRA BHANU 
DEVI: Will the Minister of LABOllR be 
pleased to state : 

(a) whether Government are aware of 
the closure of the factories at Dalmia Nalar, 
Bihar; and 

(b) if so, the action proposed to be 
taken for re-employment of workers rendered 
~ob\es$ ? 




